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H4§IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD,

~  0.B.NO.S11 ef 19924 !
} - j Dated: 18,9;1992.

Between
~ ﬁpplicant

Ve.Janakirama Rae, . P,

And
1, Sr. Divisienal Cemmercial Superintendent, SeCeRailway, Vijayswaday
2, Sr, Divisienal Persennel Officer, S,C.Railwvay, Vijayawada.,

een - Respendents, -~
Ceunsel fer the Applicant ¢t Sri, G.V.Subba Rae, -
Ceunsel fer the Respendents 3 Sri. JsR.Gepala is represented by

Sri. KeVeRadhakrishna, 3C for Rlys.
!
Hen'ble Mr, R,Balasubramanian, Administrative Member
Hentble Mr,C,J.Rey, Judicial Member
The Tribunal made the fellewing erders~

CORAM 3

Heard both sides, Gradatien list as psr Annexure~7 is
challenged as name of the applicant alse figures in a similarly censtituteds
O.A,561/92, In this case, the Rules of Medically decategerised efficialts
pesitien has te be examined, :

AT SPPhs e wionw o -

may be reverted at any time, We consider this a £fit case Yor~muyoel.Re. .
and therefsre we admit the case, i

By way ef interim erder, weanwhile, we,direct thét the status.
que as it exists ef teday be maintained,

O The reSpondents are airected te file a'counter within six wee

T P ma smdider A
The res,.nde ‘%!g].%.%g E.LLC!.«L-G“ - e — _!l.

interim ceunter, List the case for further erders én interlm relief ori
. 30,9,1992, ‘ . i

j - -

Copy tos=
i, Sre Divisienal Cemmercial Superintendent, S. C.Railway, Vijayawada.
2» Srs Divisienal Personnel Officer, $,C,Railway,’ 'Vijayawada,

3. One cepy te Sri., G.V.Subba Rao, adveocate, CAT, Hyd-

4, One copy te Sri. J.R.Gopala Rao, SC for Rallways, CAT,  Hyds

5 One spare COPYe
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